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ClVIL APPEAL NQ(s). 2740 OF 2010

SHUSHVA PANDEY Appel lant (s)
VERSUS

SHEELA SHARMA & ORS. Respondent ( s)

(O fice Report for Direction)

Date: 18/01/2013 This Appeal was called on for hearing today.

CORAM :

HON BLE MR JUSTICE R M LODHA
HON BLE MR JUSTI CE SUDHANSU JYOTI MJKHOPADHAYA

For Appellant(s) M. S. K Verna, Adv.

Ari ndam Mukherjee, Adv.
Gargi Tuli, Adv.

Atul K Arora, Adv.

For Respondent (s) Shant anu Sagar, Adv. for
Mahi pal , Adv.

Mani sh Kumar, Adv. for
Gopal Singh , Adv

S5 45 SFS

UPON hearing counsel the Court nade the foll ow ng
ORDER

Learned counsel for the parties undertake to
respective statement of case within four weeks.
O fice to proceed further accordingly.
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